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Construction of Strateglo Border Roads.
in Gujarst

1591. SHRI SOMCHAND SOLANKI:
Will the Minister of SHIPPING AND-
TRANSPORT be pleased to state;

(a) what was the proposal for the
construction of strategic roads in the
border area of Gujarat during the
third Five Year Plan period;

(b) the length of these roads and
the amount sanctioned therefér;

(¢) whether the construction work
has been completed; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVEDI):
(a) and (b). Devclopmert of eight
roads totalling 1522 Kms. at an esti-
mated cost of Rs. 19.65 crores in the
period from 1965 to March 1869,

(c) Yes, Sir

(d) Does not arise,

Augmentation of D.T.C. Bug Service

1592, SHRI S C. SAMANTA: will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) the progress made in augment-
ing the bus service in the capitsl
towns of Delhi and New Delhi;

(b) whether the re-inforced servi-
ceg are in a position to meet the de-
mands adequately;

(¢) if not, the plans of the Ministry
to improve the services further; and

(d) what sums of money are involv-
ed in the process of augmentation
and how far these shall be commer-
cially justified?





